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PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 255 OF 2025

(L A. NO. 580 OF 2025)

“nf

THE MATTER OF:

G4 \PRASAD TEHRIYA ....APPLICANT
= V "
e
STATEOFU.P.&ORS. ... RESPONDENT(s)

RESPONSE _ON_ BEHALF OF RESPONDENT NO. 4- DISTRICT

MAGISTRATE, AGRA TO THE IL.A. NO. 580 OF 2025 IN

COMPLIANCE OF THE ORDER DT. 02.04.2026

I, Manish Bansal, aged about 36 years, S/o Shri Ram Avtar Bansal,
presently posted as District Magistrate, Agra do hereby solemnly affirm and

state on oath as under:

7

1. That I, the Deponent in the above captioned matter am fully

onversant with the facts of the case and is competent and authorized

o §wear the present response. !
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2. That I state that the contents of the response have been drafted by my
counsel on my instructions and the contents of the same are true to my
knowledge and nothing material has been concealed therefrom.

I. UPPCB DIRECTIONS TO ADA AND FOREST DEPARTMENT

3. That it is submitted that the Regional Officer of the Uttar Pradesh
Pollution Control Board, Agra, vide Letter dated 29.06.2026
directed the Vice-Chairman, Agra Development Authority and the
DFO, Social Forestry Division, Agra, to conduct spot inspections and
submit detailed Action Taken Reports regarding the grievances of
unauthorized construction and felling of trees as raised in L.A. No.
580/2025.

4. That the aforementioned letter was duly copied to the answering
Deponent herein for the purposes of information and necessary
administrative supervision.

A Copy of the Letter dated 29.06.2026 is annexed herewith and
marked as ANNEXURE R-1.

IL.. ACTIONS TAKEN BY THE FOREST DEPARTMENT
~o

@7,“ 70 g Seitecs .
j 5. That in response to the UPPCB’s letter the Divisional Director of the
== NV

ocial Forestry Division, Agra, submitted his official report vide
effer dated 03.07.2026. That the findings of the Forest Department

T pmphasize the subsequent legal initiatives undertaken in response to
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the illicit removal of trees at the subject site:
¢ FIR No. 241 dated 27.04.2025 was lodged at the Police
Station Jagdishpura, Agra, against the concerned accused
under the statutory provisions.

¢ That the Forest Department has previously filed a detailed
affidavit dt.

28.08.2025 before this Hon’ble Tribunal.

¢ That it was further recorded in the DFO’s report that as the
infractions concerning land use and structural deviations fall
under the regulatory purview of the Agra Development
Authority, the necessary sealing and development-related
mandates have been transferred to the ADA for execution.
A Copy of the letter dt. 03.07.2026 has been annexed

herewith as ANNEXURE R-2.

Il. ACTION TAKEN REPORT BY AGRA DEVELOPMENT

AUTHORITY

6. That the Agra Development Authority (ADA) submitted an action-

taken report vide Letter dated 09.07.2026. That the said report states

W
Y© that the ADA inspected the disputed site at Krishnapuri, Garhi
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A. Action Taken Against Shri Bharat Singh (Plot No. 6, Khasra No.

42,43, 44, 58 & 59)

¢ During site inspection on 09.09.2025, it was discovered ‘that
Shri Bharat Singh was illegally erecting columns and laying a
roof/slab over approximately 65 $q. meters without obtaining
any building map approval or layout sanction from the ADA.

¢ On 10.09.2025, the ADA served a Show Cause Notice under
Section 27(1) of the Act of 1973 (Case No.
ADA/LM/ANI/2025/0002025) demanding why the illegal
structures should not be demolished. Simultaneously, a Stop-
Work Order under Section 28(1) was served to immediately
halt construction.

¢ A formal request was made on 10.09.2025 to the In-charge
Inspector of Jagdishpura Police Station to enforce physical

closure of the work under Section 28(2).

¢ Due to the violator’s failure to appear for hearings on
ek o
Y J{.?9.2025 or produce a sanctioned map, a Sealing Order
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B. Action Taken Against Shri Kedarnath (Krishnapuri, Garhi

Bhadauria, Lohamandi)

¢ On 20.08.2025, inspection revealed that Shri Kedarnath had
commenced unauthorized construction of a foundation and
walls over a vast plot area of approximately 160 sq. meters

without any approved map.

¢ A Notice under Section 28(1) (Case No. ADA/LM/
ANI/2025/0001976) and a Section 27(1) Show Cause Notice
were issued and served on 26.08.2025. Further, Police
assistance under Section 28(2) was requested via letter on
28.08.2025.

¢ Despite multiple hearing opportunities provided on 03.09.2025

and 16.09.2025, the builder failed to produce an approved

layout and continued illegal bricklaying.

¢ Consequently, a Sealing Order was executed on 26.09.2025
under Section 28A(1). The premises were officially locked and
sealed, and custody of the seal was handed over to the Local
Police (Jagdishpura) with a warning of criminal prosecution

under Section 28A(4) if the seal is tampered with.

S\\}@ VLopy of the ADA Action Taken Report has been annexed herewith as
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7. Hence, the present response is submitted for the kind perusal of the

Hon’ble Tribunal. It is prayed that the same be taken on record.

L

DEPONENT

VERIFICATION

Verified at on this..) 8" day of July, 2026, that the contents of the
above affidavit from paragraphs 1 to 7 are believed to be true and
correct to the best of my knowledge and belief. No part of it is

false and nothing material has been concealed therefrom.

o et L

o St Ma»wyt\ d&m&M
Read b ™ DEPONENT
Nhao u;dcamooa - 1+ O W TAR

3lemmy
“ath on
bi Agra .
‘antified B
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gdish Pura, Agra, Uttar
Pradesh 282010, India ©. 45b, Goalpura, Shahganj, Agra, Uttar Pradesh 2

Latitude Longitude Latitude Longitude
27.18783488° 71.97295752° 27.1879245° 77.97296645°

Local 01:48:08 PM Altitude 171m Local 01:46:20 PM Altitude 171 m
GMT 08:18:08 AM Friday, 17.07.2026 GMT 08:16:20 AM Friday, 17.07.2026

g

3 GPS Map Camera |

Agra, Uttar Pradesh, India ==
133, Raghuvir Puram, Chanakya Puri, Jagdish
8§ Pura, Agra, Uttar Pradesh 282010, India
Lat 27187758° Long 77.97286°
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